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Shrj S.M. Banerjee: May I know 

whether some of the 'unions represent-
ing the dock workers have also re-
presented to Govenunent for a bipar-
tite agreement Or tripartite agree-
ment on all those outstanding issues 
which are the causes of irritation to 
the workers, and if so, t!'le reaction 
of Government? 

Shri D. Sanjivayya: Yes, some of 
the unions have represented, and the 
representations are being examined. 

Submarines for Indian Navy 

+ r Shri Yashpal Singh: 
I Shri M. L. Dwivedl: I Shri S. C. Samanta: 

Sbri R. S. Tiwary: I Shr~ Sldhes'!iwar Prasad: 
* 22 -< Shr. Ramachandra UIaka: 
7 . I Shri Dhuleshwar Meena: I Shri p. Venk.atasubbalah: 

, Shri Vidya Charan Shukl~: I Shri D. C. Sharma: 
I Shri Maheswar Naik: 
l Snri Surendra Pal Singh: 

Will the Minister of Defence be 
pleased to refer to the ~eply given to 
Starred Question No. 255 on the 30th 
November, 1964, regarding the pur-
chase of Submarines for the Indian 
Navy and state the decision since 
taken by Government in this regard? 

The Deputy Minister in the Minis-
try of Defence (Dr. D. S. Raju): The 
proposal for the acquisition of a 
modern submarine is still in progress. 
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Shri S. C. Samanta: May I know 
whether there is' any proposal to 
start a factory for manufacturing sub-
marines in our country? 

Shrl Y. B. Chavaa: No. 

Shri Hem Barua: May I know whe-
ther it is a fact that our Government 
are at present engaged in negotiating 
for credit from Britain and with that 
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credit Government propOSe to pur-
chase a submarine from U.K., and if 
so, the state at which this negotiation 
is ut present? 

Smi Y. B. Chavan: My latest in-
formation is that these credit consi-
derations are very act'ively under the 
consideration of the Government of 
the United Kingdom, aQ,d I am eX-
pecting a decision in the near future. 
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Shri P. VeDkatasubbaiah: 1 wanted 
to know how soon. 

Shri Y. B. Obavan: It is rather wry 
difficult to say in terms of time. 

IShri D. C. Sharma: The l:mergencY" 
was declared about two and a half 
years ago, and we are hearin, every 
day news about the augmentation of 
the Chinese Navy and also of the 
Navies of other countries. May 1 
know why it is that Government have 
taken such a long time in acquiring 
Uris long-felt and urgently felt neeCl 
of our defence? 

Shri Y. B. Chavan: I must explain 
this position in somewhat greater de-
tail. When the emergency arose, the 
priority was in regard to modernis-
ing and strengthening the Army 011 
the northern front. 'At that time. 
lIaturally. though the Navy was 
rather in an inadequate condition. 
We had given a lower priority to it. 
But when we felt that we were mak-
Ing some reasonable progress in the 

field of Army and Air Force natu-
rally we did consider the qu~tion of 
riving some sort of active considera-
tion for the requirements of the Navy, 
and that is precisely what we are 
dolnJt now. 

,ShTl S1I1'elldra Pal Singh: Apart 
from India, can the Defence Minister 
name even one other country in the 
world which possesses an -aircraft-
carrier but no submarine? 

,Shri Y. B. Chavan: There are coun-
tries which possess neither an aircraft-
catTier nor a submaine. 

Shl M. R. Krishna: May I know 
how old the submarine which the 
Defence Ministry is thinking of pur-
chasing from UK is and whether it 
would require any modifications after 
purchase, and at what cost? 

Shri Y. B. Chavan: 1 do T.ot want 
to go into the cost of it because that 
matter is still under consideration. 
The one that we are negotiating fOr 
is the latest type which is called the 
'OBERON' type. 

Shri Bari VIsImu Kamath: Has the 
hon. Minister's attention been drawn 
to the reported press statement of • 
Defence Ministry spokesman "cor-
recting the published version"-that 
is how the statement runs-"of the 
Defence Minister's speech in the Lok 
Sabha on Tuesday last", that is, the 
30th March '''on the acquisition of 
the submarine for the Indian Navy, 
to the effect that the final de-
cision· on the acquisition of submarine 
for the Navy had not yet been taken", 
and if so. may 1 know whether it is 
possible to give the information to 
the House as to who '.he spokesman 
was, and whether the han. Minister 
had authOrised him to correct that 
statement before it was corrected by 
himself in the House? 

Shri Y. B. Chavan: Yes I had it cor-
rected, because the report of my 
speech had been wrongly printed say-
ing that we considered that the Soviet 
submarine was not suited to our re-
quirements or was not good for our 
requirements; I wanted to correct 
that impression because 1 had not 
said that. What 1 had said was, and 1 
am only trying to repeat it, that it 
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our present negotiations for acquir-
ing submarine from the UK did 1I0t 
succeed or materialise, then we would 
have to think of. some other alterna-
tives. 

Shri Hari Vishnu Kamatll: I want 
to know whether the hon. Minister 
had authorised the spokesman to do 
so, before he corrected It himself In 
the House? 

Mr. Speaker: The hon. Minister says 
that he had allowed it himself, and 
he himself wanted that .:orrection to 
be made. 

Shri Hari Vishna Kamath: He 
could have done it himself, but he 
allowed the spokesman to do it 

Shri Y. B. Chavan: I know that 
the spokesman was doing it. That was 
what I had said. 

,Shri Hari VisImD Kamath: The hon. 
Minister had authorised him? That 
was what I wanted to know. The 
hon. Minister is evading a straight 
reply to my question. ' 

Shri ShlDkre: In view of the fact 
that the Defence Ministry also IIlas 
drawn a Five Year Plan for defence, 
has the Ministry made any assessment 
regarding the requirements in sub-
marines for this country and if so, 
what that assessment is; and what 
possibilities there are for the Ministry 
of Defence to satisfy those require-
ments? 

Shri Y. B. Cbavan: It is too generai 
a questioI.. I cannot give all the de-
tails about this. 

Shri Shinkre: The first part may be 
replied to, wftlether the assessment 
has been made. 

Shri Hari Vishnu Kamath: He him· 
self chooses the part! 

Shri Y. B. Chavan: I can say that 
the assessment is made, but I ~t 

give the details of It. 

Shri RaDra: Are we to understand 
that there is some controversy or 
competition between Soviet Russia 
and the UK in regard to the supply 

of taUs submarine? If the answer is 
in the affirmative, is it possible for us 
to think of having more than one, so 
that if it becomes necessary, we 
can have one from UK and the other 
from the USSR? 

Shri Y. B. Cbavan: It will not be a 
wise and practicable thing to introduce 
two different types of submarines in 
our Navy, because it will create very 
complicated problems of maintenarice, 
training and other matters. So if at 
all we have to have a new submarine, 
it is much better ht we have one 
type of it. 

Shri Ranp: What is the answer to 
the first part, that is, is there any 
competition or controversy and is the 
Govemment afraid a1 taking a deci-
sion? 

Shri Y. B. Cbavan: No, not at all. 
There is no competition nor contro-
versy between the two countries 33 
such; really speaking, what we have 
to consider is our own requirements 
and their financial implications. 

8hr! DaJI.: Is lhe matter under 
consideration and is the delay occur-
ring at our end or at the UK end? 

Shri Y. B. ChaVUl: At the UK end. 

Shrt .Joachim Alva: Out of the five 
varieties of submarines, namely de-
fence, offence, training, surveillance 
etc., which variety are we going in 
for? Have we drawn up a blueprint 
for the next five or ten years 80 that 
the Mazagoan DOcks or the Garden 
Reach Workshop will become a cent!'" 
for 1he manufacture a1 submarines? 

8hri Y. B. Ohavan: The Idea is not 
to start or establish manufacture of 
submarines. At the present moment, 
we are only thinking of establishing 
production of a frigate. In the evo-
lutionary stage, we might I'each a 
stage when we may have to do even 
that; but I cannot make any commft-
~ent at this stage. 

Shri VlBhram Prasad: In reply to 
the main question, 1Jbe bon. Deputy 
Minister said that the matter is in 
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progress. Since how long is it In pro-
gress, how far has it progressed and 
how long will it continue to progress? 

Shri Y. B. Chavan: I think I have 
answered that. 
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The Deputy Minister in &be MiDis-
u'y of lDtormatioD and BroadcastiD&' 
(Shrl C. R. Pattabid Raman): A state-
ment showing steps taken to give 
better service conditions to Staff Art-
istes of all India Radio, in addition to 
those alrE:ady enumerated in the re-
ply to Starred Question No. 155 on 
the 23rd November, 1964, is laid on 
the Table of the House. [Placed-in 
Library, see No. LT-41S7/851. 
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Shri C. It. Pattabbl Raman: Act\BI.I-
Iy, there are seven heads. The state-
ment consists of two parts. The first 
deals with fee ranges, allowances, 
advance for purchase of motor cars, 
accumulation of eQrned leave, audi-
tion/selection committees, holidays to 
staff artistes on second Saturdays. and 
festival advances. Dearness allowan-
ce and comPensatory allowance ad-
missible to government servants have 
been sanctioned to staff artistes with 
effect from 1-10-1964. 
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Mr. Speaker: The question is wile-

ther all those facilities which are 
available to other Central Govern-
ment employees are '3vailable to staff 
artistes as well. 

Shri C. It. Pattabhi Raman: Not 
completely aU, but most of them. 
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Shri C. It. Pattabhi &amaa: They 

are a class by themselves. Taking 
their representations into considera-
tion-we }rave been dealing with var-
ious representatives-We have been 
dealing with their condit~ons of ser-
vice. They wanted improvement in 
their service conditions. Some of 
them will continue till 60 years; some 
of them are taken at a very late stage 
in life. So they cannot be in pari 
7J1atcwia with government s~rvan". 

Mr. Speaker: He sayS they lire a 
separate class, and they cannot be 




